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oils through PDS, etc. The State Gov-
ernments have also been asked to
undertake  strick action against hoar-
ders, black-marketeers in edible oil-
seeds and oils,

Allotment of Land for School, Dispen-
sary etc. in Vasan¢ Vihar

1221. MAULANA OBAIDULLAH
KHAN AZMI: Will the Minister of
URBAN DEVELOPMENT be pleased
to state:

(a) whether it is a fact that the
Directorate of Education of Delhi Ad-
ministration Mother Dairy 'and CGHS
authorities had requested the Land
and Development Officer, Nirman
Bhavan, New Delhi, in August, 1987,
July, 1988 and November, 1989 to allot
land for a school, a milk bhooth and
a dispensary in Vasant Vihar, New
Delhi;

(b) whether it is also a fact that
DTC authorities had also requested
the DDA in March, 1988 for allotment
of land for a bus terminal in Vasant
Vihar, New Delhi:

(¢) whether the land has since been
allotted in all the above cases;

(d) if so when and if not, the rea-
sons for the delay and by when the
land is  likely to be  allotteq in the
above cases;

(e) whether it is a fact that the
CPWD authorities had sent g plan
to DDA in 1988 for setting up of a
Shopping Centre in  Vasant Vihar,
and

(f) if so, what action has so far
been taken thereon?

THE MINISTER OF URBAN-DEVE-
LOPMENT (SHRI DAULAT RAM
SARAN): (a) Yes, Sir. The request
for allotment of land measuring 2
Hectares was received from the Delhi
Administration in 1988 and for CGHS
Dispensary in 1989 and for a Milk
Booth in 1988.

{b) Na, Sir. However, request from
the DTC to allot a Bus Terminal site
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in Vasaut Vihar was received in the
DDA vide their letter dated 20/
23-3-1989.

(¢) and (d) The land for middle
school to Delhi Administration has
been allotted but a  part of the land
is unauthorisedly occupled by Chin-
maya Mission and necessary action
for removal is in process. The allot-
ment of land to Mother Dairy is under
issue. No decision has yet been taken
in regard to allotment of land to
CGHS.

As far as allotment of land for
Bus Terminal at Vasant Vihar is con-
cerned, no allotment of land has so
far been made. There is already one
DTC Terminal functioning within the
Vasant Lok Community Centre. As
such it 'was not considered advisable
by the DDA to allot another site.

(e) and (f) No plans for setting
up of a Shopping Centre in Vasant
Vihar were submitted to the DDA in
1988 by the CPWD Authorities.
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